219 Shortage of Diesel

The Lok Sabha reassembled after
Lunch at eighteen minutes past Four-
teen of the Clock.

[MR. SPEAKER in the Chair)

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

ACUTE SHORTAGE OF DIESEL AND XKERO-
SENE IN THE COUNTRY.
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THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI VEEREN-
DRA PATIL): Sir, Hom'ble Shri K, M.
Madhukar and other Members have
called the attention regarding the
acute shortage of diesel and kerosene
in the country. The position is indi-
cated below,

The demand for High Speed Diesel
(HSD) has been growing very fast
in the last 2 years. Thus, while the
annual growth rate of HSD was & to
9 per cent until 1977-78, it rose to &
little over 11 per cent in 1878-79 and
has been of the order of 15.5 per cent
during the period April—December
79 over the corresponding period in
1978. The steep increase in HSD de-
mand has been due to factors such as
increased transportalion of goods in
oulk by road instead of by rail over
lang distances, short-falls in power
availability leading to the employ-
ment of captive diesel generating sets
and increased demand of the product
for agriculture pumps owing to the
unprecedented drought condition in
various parts of the country.

Though the State Governments were
advised in September 79 that supplies
of HSD during the period October 79
to March 80 will be maintained at a
level 5 per cent higher than the actual
sales in the preceding year, additional
sllocations aver and above the quotas
so fixed were made to meet the high
demand of the product, Thus, the
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original allocations of 633,000 tonnes
of HSD for the month of Octeber for
all States and Union Territeries wus
raised by 100,000 tonnes. Similarly,
the original allocations of 700,000
tonnes and 720,000 tonnes for the
months of November and December
respectively were raised to 781,000
tonnes and 808,000 tonnes respectively.

2. The situation however, changed
drastically sinee the last week of
December, 1979 due to the agitation in
Assam, The refineries & Digboi.
Gaubati and Bongaigeaon in Assam
closed down in the last week of
December and Barauni refinery in
Bihar had also to shutdown on 2nd
January, 1980 following stoppage of
pumping of crude oil from Assam t{o
Barauni. The monthly production of
HSD in the four refineries together is
about 150,000 tonnes. HSD produged
in the Assam refineries .was being
consumed n the North-eastern Stales
and Unien Territories, North Bengal
and partly in Bihar HSD coming
out of Barauni refinery was being
moved by pipeline to areas of Bihar
and UP. and to a certain extent by
rail to other North-Western locations
in the country In order to meet this
new siluation, GOvernment had taken
certain steps like increased pumping
of diesel and kerosene from Haldia
through the Haldia-Barauni-Kanpur
pipeline, adjustment of the rail move-
men$ schedules o ensure availability
of products at locations which were
otherwise fed from these refineries,
positioning of increased quantity of
diesel and kerosene at the port loca-
tions through imports, etc.

In spite of these alternative arcange-
ments, however, it was not possible
to make good the entire shartfall
caused by the disruption in produc-
tion in these four refineries, The
shortfall had to be spread out to the
extent possible over a larger area and
cuts in allocations of HED ranging
between 10 per cent and 38 per cent
were imposed in the first week ‘of
January in respect of the allocations
of HSD to different States and Unden
Territories for that month. Noweeer,
efforts were made to mainkain fhe
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supplies of HSD in the month of
February at a level 5 per cent over
the sales in February 1070. The
restricted availability of the product
eoaused by the unforeseen develop-
ments, as indicated above, led to areas
of shortages in the country. The
State Governments were :rgviaed to
engure equitable distribution of avail-
able products to different categories of
consumers, They were also advised
to accord the highest priority to agri-
culture so that the demand of HSD
for agriculture sector could be met.
They were further asked to take stern
action against blackmarketing and
other such malpractices as per the
powers available to them under the
Esgential Commodities Act and the
Ruleg framed thereunder op under the
provisions of Prevention of Black-
marketing and Maintenance of Sup-
plies of Begential Commodities Act.
The oil companies were advised to
maintain constant liaison with the
State Governments and to extend all
possible help for ensuring equitable
distribution of available products.

Though the refineries at Gauhati
and Digboi have started operating
recently, the refineries at Bongaigaon
and Barauni remain closed. The
closure of Barauni relienery continues
to have its adverse effects on availa-
bility of HSD and kerosene in areas
fed by this refinery. Keeping in view
the critical requirement of HSD in
the month of March for the rabi crops,
the whole matter has again been exa-
mined in consultation with the Rail-
ways and other authorities and a
rumber of decisions of far-reaching
importance have been taken for maxi-
mizing the supplies of the product in
the month of March. Some of the
decisions are as follows:—

(i) The three Fertilizer units at
Nangal, Baraunj and Sindri
were closed down in order to
divert wagons, which would
otherwise have moved fuel
oil te the carriage of diesel.

{ii) Mew tanks wagons have been
presged in to service to im-
prove the total movement,
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(iii) The movement of trains car-
rying petroleum products
have been speeded up to the
extent possible and the move-~
ment ig being monitored
round the clock by a special
cell in the Railway Board.

(iv) The oil companies have aise
maximized movement of pro-
duct by road.

(v) Maximum use is being made
of the Haldia-Barauni-Kan-
pur pipeline for the movement
or imported diesel.

(vi) The import of diesel has alse
been stepped up so that there
is no problem of availability
of the product at the port

locations.

It is estimated that as a result of
these steps it would be possible te
supply diesel during March at a level
9 per cent higher than the sales im
March 1979. The growth rate cannot,
however, be even in all parts of the
country, but special emphasis has been
given for additional supplies to the
States wilth extensive rabi cullivation.
As regards the north-eastern States,
the supplies would inevitably depend
upon the countinued functioning ef
the refineries in Assam and it should
be possible to meet the demand in
these areas if the refineries function
normally,

As regards kerosene, the allocations
of the producti to the different States
and Union Territories had been main-
tained until February 1980 at the level
of actual sales in lhe corresponding
months in the preceding year. This
had to be done in view of difficult
availability of the product in the
international market and the trans-
portation constraints. It needs to be
mentioned in this connertion  that
about 45 per cent of the total consum-
ption of kerosene in the country is te
be imported from outside. The
closure of the three refineries in Assam
and the Barauni refinery in Bihar,
which produce among themselves
about 33,000 tonnes of Lkerosene &
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(Interruption.)

MR. SPEAKER: Are you the Minis-
ter in charge? (Interruptions.)

Let him make his statement first,
(Interruptions)
I don’t know why you are trying to
answer all the questions. Let him
answer, First hear him and then
draw your conclusions,

(Interruptions)

MR. SPEAKER: Mr. Varma, are
you taking over charge? (Interrup-
tions.)

Have the Members assumed charge
of everything? Hon, Members, this
1s your House. You must listen to
him first and then draw your conclu-
sions and if necessary some more
questions may be asked. He has not
replied as yet. Don’t draw your con-
clusions before he has said anything.
Let him have his say, and then ask
queslions.

s gw  wex aw _(wrarge) - W
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MR, SPEAKER: Please take your
seats. Please, Mr. Varma, He has to
explain. If vou are nol satisfied....
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MR. SPEAKER: Please take your
seat. 1 am standing When the
Speaker stands, you have to listen to
him, You must maintain some de-
corum. Mr. Varma, you are going out
of bounds. First listen to him. If
you are not satisfled, then you may

put questions, He may be able to
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MR. SPEAKER: Mr. Varma, you
are going out of bounds. Whatever
he is saying should be struck off the
record, He is saying without my per-
mission.  (Interruptions)*

it fiw afew . 47 7g wgr g
qro Fo TA ®T AME I FTH WA E,
TMe AZo WM IAMET IUGW AT TH

*

*Not recorded.
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MR. SPEAKER: Mr, Varma, please
take your seat. I will explain, I
know the position.

SHRI VEERENDRA PATIL: I have
not yet completed,

MR. SPEAKER: The hon. Member
is agking about certain specific States
which are under President's rule, He
says that you are responsible for those
States. You may please answer him
on that. '
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MR. SPEAKER: Whoever .speahs
without my permission will neg be
recorded at all

Mr, Saha.

*SHRI AJIT KUMAR SAHA (Vign.
nupur): Mr. Speaker, Sir, in reply
the hon. Minister has said that there
is no shortage of diesel or kerosene in
the country. The Minister who was
incharge of this Ministry earlier had
stated that the shortage was due to
the disturbances in Assam and 3}
would therefore like to know from
the Minister by what time they will
be able {o solve the Assam problem
and I would hope that the problem
is solved properly. ,

Sir, I would like to point out that
the State Government has nothing to
do with the supply of kerosene or
diesel Tt is the responsibility of the
Central Government The West
Bengal uovernment distributes what-
ever quoty they get from the Ceatre.
During December, 1977 and February
1980, the West Bengal Government
had demanded 40,000 tons of kerpsene
but as against this the Centre had
supplied in December—39,973 tons, in
January 1980—31,878 tons and in Feb-
ruary 1980—26,452 tons, But you find
that in a State like Cujarat where
population is less than that of West
Bengal, the supply of kerosene during
January 1980 was 33,858 tons, thus if
the Stiates do not get their supplies
according to their demand how would
they be able to distribute the same
equitably.

In regard to diesel we find thet °
during January 1880 supplies made
to West Bengal was 53,000 tons, Maha-
rashtra 1,04,000 tons, Tamilnadu
66,300 tons, Gujarat 52,600 tons. Dur-
ing February 1980 West Bengal got
48,740 tons and Gujarat got 53,100
tons. I would like to know the rea-
sons for thig discrimination,

*The eriginal speech was delivered in Bengali.
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MR. SPEAKER: Please make it
short,

At this stage some persons from the
Visitors’ Gallery shouted =~ some
slogans and threw some leaflets
on the floor of the House,

SHRI AJIT KUMAR SAHA: Sir,
some time back the former Minister
Shri P, C, Sethi, had met our Chief
Minister. I would like to quote from
Business Standard dated 6th March
1980 which said something about it.

MR. SPEAKER: This is a statement.
Please try to be brief. You are going
too far now.

SHRI AJIT KUMAR SAHA: Not
too far Sir, I have two questions.

SHRI JYOTIRMOY BOSU: For Call
Attention 45 minutes are allotted in
total for five members and he is try-
ing to get his 7 minutes.

MR, SPEAKER: It is more than 7
minutes—Mr. Bosu, for your informa-
tion.

SHRI AJIT KUMAR SAHA: Sir I
read:

“The pronouncements of the Union
Minister for Petroleumm and Che-
micals Mr. P. C., Sethi on the West
Bengal governmentl's decision ta
ration diesel and kerosene are
decidedly odd. His opposition to the
measure is on two grounds—that it
will lead to black marketing and
that the question comes under the
Centre’s jurisdiction.”

*SHRI AJIT KUMAR SAHA: Sir,
the steps that the State Government
have taken for diesel ratiomning,......

MR. SPEAKER: You must give
some time for others also. You
should have only one question and
not a catalogue of questions,
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SHRI AJIT XUMAR SAHA: This
is my last question. “It should be
obvious, particularly in the case of
an item like keroseme, that rationing
is the only practicable way of ensur-
ing equal and fair distribution.” The
editorial also gpeaks about black
marketing. It says: “Indeed, black-
marketing of both diesel and kerosene
are already flourishing in the absence
of effective rationing.”

These things are happening because
there is no rationing.

I would like to know from the hon.
Minister whether with a view to
achieving equal distribution of diesel
and kerosene, the Central Government
propose to introduce rationing in the
States.

SHRI VEERENDRA PATIL: Sir, the
hon. Member wanted 1o know when
the Assam situation is going to im-
prove. On that I am not in a position
to make an statement because it is &
political problem and so, a political
soluiton hag to be found out for this
problem I fully share the anxiety
of the hon. Member that because of
the agitation that is going on in Assam,
the entire country is suffering; every
common man is suffering in this Coun-
try to-day because of the closure of
the refineries and because we were
not getting crude oil from Assam to
Barauni. We are feeling and we are
experiencing this shortage, That is
why only recently our Prime Minister
had a meeting with all the political
leaders. I want to make it very clear
that unless the situation or crisis in
Assam is resolved, it is not possible
for us to fully meet the requirements
in the North-Eastern region. I am
making it very clear that this is not
only the responsibility of the party
in power to find a solution but also
in this connection I seek the co.opera-
tion of the hon. Member to find out
a solution. I can assure the hon. Mem-
ber that the moment the position in
Assam improves and the crisis is re-
solved, 90 per cent of the shortage

*The original speech was delivered in Bengali,
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that we are experiencing hera in this
country will be over and there won't
be much difficulty at all.

SHRI JYOTIRMOY POSU (Dia-

mond Harbour): A very pold state-
ment! |

SHRI VEERENDRA PATIL: Sp far
as distribution is concerneqd it will not
be the responsibility of the Central
Government whose responsibility is
only to make the allocation to different
States. But how they distribute with-
in the States it is the responsibility of

the respective State Governments.
That T want to make it very clear.

SHRI AJIT KUMAR SAHA: But,
what about the allocation?

SHRI VEERENDRA PATIL: I will
give you the figures; about the alloca-
tions also because you have come out
with a point saying that we are not
properly distributinz it within the
State. How can we, sitting here in
Delhi, distribute in West Bengal? It
is the job of that Government. (In-
terruptions) We wanted to make it
more clear that so far as distribution
is congerned, it is not our responsi-
bility (Interruptions)

MR. SPEAKER: Order, order. All

of you please sit down. You are not
permitted,

(Interruptions) °** e s

MR. SPEAKER: Nothing should be
recorded.

You have not answered the specific
question.

SHRI VEERENDRA PATIL: I have
not yet completed.

MR. SPEAKER: You complete it.
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SHRI VEERENDRA PATIL: When
I complete, if any question is unan~
swered, you can refer it to me at that
time.

I have not yet completed.

The hon'ble Member said, if [ heard
correctly, because he spoke in Ben-
gali and 1 do not know Bengali, that
blackmarketing is going on in West
Bengal. 1f black-marketing is going
on in West Bengal, how do you hold
the Central government responsible
for that?

SHR] AJIT KUMAR SAHA: [ have
not said so.

MR SPEAKER: He wants a speci-

fic answer about the allocations to
cach State.

SHRI VEERENDRA PATIL: I will
come to that point. The hon'ble
Member was anxious to know about
the allocations. In West Bengal the
sales of HSD for the month of Jan-
uary was 50,619 MT and the sales for
the month of February was 50,078
MT. Allocation of HSD for the month
of Mar-h ig 61,000 MT.

Sir, T have got the statement about
the other States ready with me. As
it will unnecessarily take time of the
House, if the hon’ble Member wuants,
I am prepared to place it on the Table
of the House. If the members want
me to read, 1 am prepared to do so.
T would like to say that thecre is no
discrimination done.

(Interruptions) **

MR. SPEAKER: Nothing will go
on record without my permission.

SHRI VEERENDRA PATIL; Sir,
the figures for the month of January
and February relate to the sales of
HSD in West Bengal. It is not paper
allocation. So far as the month of
March js concerned, I have given the
allocation figureg as I will get the

**Not recorded.
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sales figure only in the month of
April,

SHR] K. P. SINGH DEO (Dhen-
kanal): Sir, while congratulating
the Minister that in his maiden speech
be hag given a very lucid and illumi-
nating answer whereby he has
enumerateq the reasons for the
shortage, I would say he has also
enumenrated the gteps which have
been suggested by the Central Go-
vernment to various State govern-
ments for taking action against people
who are creating artificial scarcities
in which case the State governments
have been very sloppy at the mo-
ment; thirdly, he has also enumerated
the steps to incremse the supply as
compared to last year depending
heavily on imports from friendly
countries, viz.,, the OPEC countries
which have no uniform price policy.
I woulq like to know*

(a) What is the critera for
supplying these items to the various
states especially these which have
an ambitious rabi programme like
the State of Orissa, which has defi-
cient irrigation facilities?

(b) What steps are now being
contemplated to streamline and
monitor the distribution system
which ig very sloppy, especially in
my State today?

(¢) What js the quantum and
the cost of imports done last year,
that is, 1979-80? What is the pro-
jection for the year 1980, as far as
cost and quantum is concerned?

(d) What steps he hag taken to
curb the consumption and reduce
the imports, to increage the self-
reliance in the country?

My last point ig this. The hon.
Minister has said that top priority
will be given to agriculture. I would
like to know from him that keeping
the geo-political and the geo-strategic
environment into consideration, what
k& the priority given and what are the
feps taken for meeting the defence
fequirements, that is, the Army,
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Navy and Air Force, ag far ag diesel
and kerosene are concerned.

SHRI VEERENDRA PATIL: So
far g5 the Defence requirement is
concerned, if my information ig cor-
rect, it is fully met. There ig absolu-
tely no difficulty about the defence
requirements, The hon. Member
wanteq to know what steps have
been taken to import thege items.
The position ig this.

SHRI K. P SINGH DEO: 1 did
not want to know ‘What steps are
being taken for importing’—because
I know fully well that you are im-
porting. I only wanted to know
about the ‘quantum’ and also about
‘cost. That is what I wanted to
know.

SHRI VEERENDRA PATIL: I am
coming to his point. So far as im-
porting js concerned, in 1979, I think,
we have imported 17 million tonnes.
So far as 1980 is concerned, we have
firmed-up for importing 16.5 million
tonnes of crude oi] after taking into
account the indigenoug production of
147 mallion tonnes. The total crude
through-put 1n the country is expect-
ed to be 31.2 million tonnes in 1980.
So, that is the position.

About distribution, I have already
made 1t clear. So far as distubution
15 concerncd, 1t is nol our, re-ponsi-
bility. It ig the responsibility of the
State Governments

And, Sir about the price and all
those thungs, I think, it is not in the
public interest to say now et what
price we are imporling oil from other
countries.

SHRI HARIKESH BAHADUR
(Gorakhpur): There is acute crisis
in respect of diesel and kerosene
throughout the country. We have
discussed this matter here already
and Members have ul:0o spoken.
Therefore I do not want to state the
same thing in detail at this stage
What I want to bring up for the
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attention of the hon. Minister and
the House js this. These itemg are
being very badly misused by the
Government machinery also today.
Diese] is being misused by the Go-
vernment machinery. There must be
gome restrictions imposed by the Go-
vernment on them also so that this
cannot be misused. I don't know what
steps have been takep in this regard.
Sir, the large-scale blackmarketing
and hoarding of diesel ang kerosene
has really created great difficulty for
the poor people of the country end
the farmers—especially in U.P. parti-
cularly in the region to which I be-
long, Eastern TU.P. Sir, in Eastern
U.P. people are not at all getting
kerosene oil. Wherever it ig availe-
ble it is being sold at Rs. 8 per litre.
(Interruptions) Even more than
that. I would like to know from the
Minister ag o what stepg the Govern-
ment proposes to take to impose some
restrictions on the use of diese] in the
Government machinery also. I woulg
like him to spell out the steps taken
in this regard. My second point is
this. In spite of the fact that the
Centre has asked State Governments
to take stringent action against black-
marketeers, and also hoarders, I am
sorry to state that the provisions
under the Preverition of Blackmar-
keting and Maintenance of Essential
Commuoditieg Act, are not being pro-
perly enforced. Will the Hon’ble
Minister let the House know what he
is going to do in order to activise the
State Governmentg in these matters?

15 hrs,

SHRI VEERENDRA PATIL: The
hon. Member hag brought to my
notice that even the Government
officials are misusing the diesel that
is supplied to them. So far zg our
Ministry ig concerned, we have not
received any such complaints so far.
It Government officials in a particu-
lar state are misusing diesel oil, we
can only tell the State Government
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to take stern action egainst the Go-
vernment officials, (Interruptions)
We from here cannot take any dis-
ciplinary action angd it is very diff-
cult to find out whether any parti-
cular Government official iz misusing
the diesel that is supplied to him.
About blackmarketing, I have already
replied. (Interruptions) Sir, so far
ag Eastern U.P. is concerned, I agree
that there is g shortage of these
ftems. (Interruptions).

MR. SPEAKER: Nothing will go
on record.

(Interruptions) **

15.02 hrs,
MATTERS UNDER RULE 377

(i) WORKING AND ADMINISTRATION OF
Foob CORPORATION OF INDIA

DR. VASANT KUMAR PANDIT
(Rajgarh): I beg to bring the follow-
ing matter of urgent public impor-
tance to the notice of the House
under Rule 377.

The Food Corporation of India is
being run at staggering operational
cost which is almost equal to procure-
ment price of foodgrains and the
marginal profits in the Balance Sheets
of the Food Corporation of India is a
manipulated picture to cover huge
losses covereg through large subsidies
from the Government. The budgeted
subsidy for 1978-79 was to the tune
of Rs. 570 crores. The top-heavy
administration, the high cost of sale
of procureq foodgraing lead to a 95
per cent mark-up on the procure-
ment price paid to the producer mak-
ing the entire system commercially
non-viable. The F.CIl ig deriving
more margin out of the grain sales
than officially allowed. These are
clear indicationg that the menpewer
in FCI js not fully employed and
productivity per person hag gonme

-

**Not recorded.



